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MAHARASHTRA POLLUTION CONTROL BOARD 

REGIONAL OFFICE - PUNE 
Phone No.  020-25811694 
Fax No.      020-25811701 
e-mail :       ropune@mpcb.gov.in 
visit us : www.mpcb.gov.in 

 

 

            Jog Centre, 3rd Floor, 
                      Wakdewadi, 
                      Old-Pune Mumbai Road, 

  Pune- 411003 

MPCB/ROP/Non-Compliances-SWM/PD/2405020005  Date: 02/05/2024 

 
To, 
Deputy Commissioner, 
Solid Waste Management Division,   
Pune Municipal Corporation,  
Pune.  
 

Sub: Proposed Directions under section 31 A of the Air (Prevention & Control 
of Pollution) Act, 1981. 
 

Ref: 1) Complaint received from the Shri Neeraj Singh Chouhan, Hadapsar, M/s.  
            Honeywell Automation India Ltd., M/s. Kirloskar Pneumatic, Hadapsar  
            Industrial Association & Others regarding garbage burning and air  
            pollution nuisance.  
        2) Visit of the Board Official to Hadapsar Industrial Area on 30/04/2024 

  3) Proposal for legal action submitted by the Sub Regional Officer, Pune-I     
       vide no. MPCB-LEGAL_ACTIONS-300424018, Dtd. 30/04/2024.   

----------------------------------------------------------------------------------------------------------- 
 AND WHEREAS, it is obligatory on the part of every local body, operator of the facility or 
any other agency responsible for processing and disposal of solid waste, to comply with the 
provisions of the Solid Waste Management Rules, 2016.  

AND WHEREAS, It is obligatory on your part to facilitate construction, operation and 
maintenance of solid waste processing facilities and associated infrastructure on your own or 
with private sector participation or through any agency for optimum utilization of various 
components of solid waste adopting suitable technology and adhering to the guidelines issued 
by the Ministry of Urban Development from time to time and standards prescribed by the State 
/ Central Pollution Control Board. 

AND WHEREAS, the Board Office has received various complaints regarding illegal 
dumping and burning of municipal solid waste at Hadapsar Industrial Area and surrounding 
area.  

AND WHEREAS, the Sub Regional Officer, MPC Board Pune-I carried out the inspection 
in Hadapsar Industrial Area and accordingly submitted the legal action proposal vide reference 
(3) above and reported following non-compliances.  

(1) You have dumped municipal solid waste in the Hadapsar Industrial area 

unscientifically without segregation.  

(2) You have not provided a proper collection system for the leachates.  

(3) You have not taken effective steps to avoid garbage burning issues in the Hadapsar 

Industrial Area. 

(4) You have dumped mixed garbage at Magarpatta City near to canal side.   

AND WHEREAS, due to burning / illegal dumping unscientifically of solid waste and 
aforesaid industrial area, the nuisance of air pollution was caused in the surrounding area.  
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AND WHEREAS, you have failed to comply with the provisions of the Solid Waste 
(Management) Rules, 2016.  

AND WHEREAS, after examining the record of your case and reports of the officers of 
the Board, it has been concluded that, you have failed to comply with the provisions of the Air 
(Prevention and Control of Pollution) Act, 1981 and thereby causing air pollution into the 
environment and also you have failed to comply with the provisions of the Solid Waste 
(Management) Rules, 2016.  

NOW THEREFORE, in exercise of the powers conferred upon me under section   31A 
of the Air (Prevention & Control of Pollution) Act, 1981; I, Ravindra Andhale, Regional Officer of 
the M.P.C. Board, at Pune hereby issue directions as under-. 

1. Why the prosecution proposal shall not be filled against you and persons who are 
responsible for day to day affairs of the corporations before the court of Law under 
provision of Air (Prevention and Control of Pollution) Act, 1981 read with Environment 
(Protection) Act, 1986? 
 

2. Why Environmental Compensation shall not be levied to the maximum amount 

recommended for improper Solid Waste Management as mentioned in the Hon’ble NGT 

order in O.A. No. 593/2017 in the matter Paryavaran Suraksha Samiti and Others V/s. 

Union of India? 

 

3. Why shall not submit the proposal to initiate stringent action with recommendation 

against you to the Board’s competent authority.  

 
You are hereby given an opportunity to respond within 15 days with corrective action 

plan along with the short term measures and long term measures for proper Solid Waste 
Management as per the SWM(Management) Rules, 2016,  from issuance of these directions, 
failing which, MPCB will initiate legal action against your unit without giving any further notice in 
accordance with the provisions of the Air (Prevention & Control of Pollution) Act, 1981 read with 
Environment (Protection) Act, 1986, which please note. 

 
      For and on behalf of 

                   Maharashtra Pollution Control Board 

                                                                                  
                                (Ravindra Andhale) 

Regional Officer, 
M. P. C. Board Pune 

 
Copy Submitted for information to :- 

1. The Member, Secretary, M.P.C. Board, Mumbai. 
2. The Hon’ble District Collector, Pune. 
3. The Commissioner, Pune Municipal Corporation, Pune.  
4. Joint Director (APC), M.P.C. Board, Mumbai. 
5. Regional Officer (HQ), M.P.C. Board, Mumbai.  
6. Law & Policy Div. M.P.C. Board Mumbai.  

 
Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-I :- You are directed to serve this letter 
and keep the follow up and report the compliance from time to time.  
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MAHARASHTRA POLLUTION CONTROL BOARD 

REGIONAL OFFICE - PUNE 
Phone No.  020-25811694 
Fax No.      020-25811701 
e-mail :       ropune@mpcb.gov.in 
visit us : www.mpcb.gov.in 

 

 

            Jog Centre, 3rd Floor, 
                      Wakdewadi, 
                      Old-Pune Mumbai Road, 

  Pune- 411003 

MPCB/ROP/Non-Compliances-SWM/PD/2405020007  Date: 02/05/2024 

 
To, 
Chief Executive Officer, 
Pune Cantonment Board,  
Pune.  
 

Sub: Proposed Directions under section 31 A of the Air (Prevention & Control 
of Pollution) Act, 1981. 
 

Ref: 1) Municipal Solid Waste Authorization granted by the Board vide no.  
             MSW/No/20100000007, Dtd. 27/10/2020 
        2) Complaint received from the citizens of Magarpatta Township,  
              Hadapsar & Others regarding garbage burning and air pollution  
              nuisance.  
        3) Fire Incident occurred to MSW site on 08/04/2024 
        4) Visit of the Board Official to Hadapsar Industrial Area on 30/04/2024 

  5) Proposal for legal action submitted by the Sub Regional Officer, Pune-II     
       vide no. MPCB-LEGAL_ACTIONS-020524013, Dtd. 02/05/2024.  

----------------------------------------------------------------------------------------------------------- 
 AND WHEREAS, it is obligatory on the part of every local body, operator of the facility 
or any other agency responsible for processing and disposal of solid waste, to comply with the 
provisions of the Solid Waste Management Rules, 2016.  

AND WHEREAS, It is obligatory on your part to facilitate construction, operation and 
maintenance of solid waste processing facilities and associated infrastructure on your own or 
with private sector participation or through any agency for optimum utilization of various 
components of solid waste adopting suitable technology and adhering to the guidelines issued 
by the Ministry of Urban Development from time to time and standards prescribed by the State 
/ Central Pollution Control Board. 

AND WHEREAS, the Board Office has received various complaints regarding illegal 
dumping and burning of municipal solid waste at Pune Cantonment Area at Hadapsar and 
surrounding area.  

AND WHEREAS, the Maharashtra Pollution Control Board had granted Authorization 
to you under Solid Waste Management Rules, 2016 to set up and operate solid waste 
processing at Sr. No. 120+298, Mauje Hadapsar, Pune vide no. MSW No. 2010000007 on the 
terms and conditions ( included the standards to be complied with authorization).  

AND WHEREAS, the Sub Regional Officer, MPC Board Pune-II carried out the 
inspection in Hadapsar Industrial Area and accordingly submitted the legal action proposal 
vide reference (5) above and reported following non-compliances.  

(1) You have not informed about the fire incidences to the Board.  

(2) You have not taken effective steps to avoid garbage burning and fire incidances 

issues in the Pune Cantonment Board Area.  

(3) You have not prepared and submitted an emergency management plan to the 

Board.  

(4) You have started construction work of sanitary landfill site without obtaining Board’s 

Authorization.  
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(5) You have dumped municipal solid waste in the Cantonment Board area 

unscientifically without segregation.  

AND WHEREAS, due to burning / illegal dumping unscientifically of solid waste and 
aforesaid industrial area, the nuisance of air pollution was caused in the surrounding area.  

AND WHEREAS, you have failed to comply with the provisions of the Solid Waste 
(Management) Rules, 2016 and conditions prescribed in the MSW Authorization.  

AND WHEREAS, after examining the record of your case and reports of the officers of 
the Board, it has been concluded that, you have failed to comply conditions prescribed in the 
MSW Authorization and the provisions of the Air (Prevention and Control of Pollution) Act, 
1981 and thereby causing air pollution into the environment. Also, you have failed to comply 
with the provisions of the Solid Waste (Management) Rules, 2016.  

NOW THEREFORE, in exercise of the powers conferred upon me under section   31A 
of the Air (Prevention & Control of Pollution) Act, 1981; I, Ravindra Andhale, Regional Officer 
of the M.P.C. Board, at Pune hereby issue directions as under-. 

1. Why the prosecution proposal shall not be filled against you and persons who are 
responsible for day to day affairs of the corporations before the court of Law under 
provision of Air (Prevention and Control of Pollution) Act, 1981 read with Environment 
(Protection) Act, 1986? 
 

2. Why Environmental Compensation shall not be levied to the maximum amount 

recommended for improper Solid Waste Management as mentioned in the Hon’ble 

NGT order in O.A. No. 593/2017 in the matter Paryavaran Suraksha Samiti and Others 

V/s. Union of India? 

 

3. Why shall not submit the proposal to initiate stringent action with recommendation 

against you to the Board’s competent authority.  

 
You are hereby given an opportunity to respond within 15 days with corrective action 

plan along with the short term measures and long term measures for proper Solid Waste 
Management as per the SWM(Management) Rules, 2016,  from issuance of these directions, 
failing which, MPCB will initiate legal action against your unit without giving any further notice 
in accordance with the provisions of the Air (Prevention & Control of Pollution) Act, 1981 read 
with Environment (Protection) Act, 1986, which please note. 

 
      For and on behalf of 

                   Maharashtra Pollution Control Board 

                                                                                  
                                (Ravindra Andhale) 

Regional Officer, 
M. P. C. Board Pune 

 
Copy Submitted for information to :- 

1. The Member, Secretary, M.P.C. Board, Mumbai. 
2. The Hon’ble District Collector, Pune. 
3. Joint Director (APC), M.P.C. Board, Mumbai. 
4. Regional Officer (HQ), M.P.C. Board, Mumbai.  
5. Law & Policy Div. M.P.C. Board Mumbai.  

 
Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-II :- You are directed to serve this 
letter and keep the follow up and report the compliance from time to time.  
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Pune Cantonment
Board
Govt. of India,
Ministry of
Defence,
Golibar Maidan,
Pune 411OO1

snrq-d,
t{l-{d TTfiF'I{,
rqn +iergq
ri-trEm +ff{
gfr +r1oo1

q{€gl: No SWM 12024 -25

To,
The Regional Officer (SRO-II),
Maharashtra Pollution Control Board,
3'd Floor Jog Centre Building,

Wakdewadi, Mumbai Pune HighwaY
Pune -41 1003.

SUBJECT: PROPOSED DIRECTIONS UNDER SECTION 31 A OF THE AIR

(PREVENTIoNANDcoNTRoLoFPoLLUTIoN)AcT,1981.

Reference your letter No. MPCB / ROP/ Non-Compliance-swu I PD I 2405020007

dated O2.O5.2O24.

This Board is futly aware of the fact that it is obligatory on its part that

it is responsible for processing and the disposal of solid waste, to comply with

the provision of Solid Waste Management 
^Rule, 

2Ot6' The duties as specified

under Rule 15 of the SWM Rules, 5,orc are being rigidly complied with. It had

been already reported by this Board that since more than 2 years back the

processing ptant for processing of swM i"P RDF and compost has been

installed and is functioning Jatisfactorily. The Bo.ard h3" completed said

project on BOT basis and the concessiot r'it" of the project is required to carry

out operation and maintenance of processing plant under the terms of the

contract. The guidelines issued by the Ministry of Urban Development are

being adhered 1o in the procedure for operation in the processing plant' The

Annual Report in Form IV as prescribed under Rule 24(2) is being submitted

regularly *ithi.t time in the prescribed form by your Board'

The Auth orizatron for the said project had lapsed on December 2021 and

accordingly applications for fresL autltotiza'tion were submitted vide

application No.'ooztz dated 10.11.2A21 and' application- No' 00851 dated

5O.L2.2A22. hfresh proposal with all requisite dotuments for authorrzation of

200 TPD was submitted online vide Application No. OO874 dated 08'05'2023'

which was for combined capacity for the plant for PCB and PMC'

As provided for under Rule 15(v) the Board is required not only to provide

for Solid Waste Processing facilities, but also other associated infrastructure

i""1i,i"" "r" 
tr"qrired to 6e provided either by the Board. or private sector

participation as per the guidelines issued by the Ministry of Urban

Annexure IV

18



Development from time to time. This Board has heid several discussions and

deliberations on the issue of provision of Sanitary Landfill, Bio Mining, and

provision of additional plant for the PMC. The Board' has also submitted

proposal to the central Government for swM works under the Swachata Action

plan for seeking grants under Major Head 205 and Minor Head Grant in Aid' In

this context an Jgr.".rr.rrt has been finalized' with the PMC with regard to the

following urgent Sota Waste Management projects to be executed on the site as

elucidated as under:

a.Designsupply,InstallationCommissioningandoperationand
maintenance for a period of 15 years of 100 MTP mixed waste processing

plant including Design, supply and construct collection and treatment of

leachate by RO plant at S' No 298, Hadapsar Pune'

The project involves installation of 100 TPD processing plant for

conversion of MSW from the municipal area into RDF and compost. The

said plant has been installed adjoining to the existing 50 TDP processing

plant of the Board. The requisite machinery has been installed as per the

norms of the pollution Controi Board. and the plant will cater for the

waste of the PMC area. The expenditure involves the design' supply'

installation and commissioning of the plant which be borne by the PMC'

It is pertinent to note that provision has been made in the scheduled

tend.er documents for disposal of leachate and for concreting of the

addition land required for uploading of MSW. The work has been

completed and the project has been under taken. The expenditure for the

ad,ditional capacity of the plant and its maiqtenance and its tipping fees

with electrical charges will be borne by the PMC'

b. Operation and maintenance of MSW plant'

It may be noted that the operation and maintenance of the 100 TPD

processing plant for a period of 15 years has been provided for in a

separate contract with the PMC for which specific conditions are

stipulated and highlighted as under:

I. The system for conveyance of the rejects from the processing plant

site shall be disposed into scientific sanitary landfill to be constructed

at the adjacent vermiculture site land by reclamation and by Bio-

Mining Process.
II. The necessary report/sample/analysis in respect of the processing

treatment facility should be submitted in the Annual Report in the
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prescribed from within the stipulated time to your Board as required
under the Rules 2016.

III. The contractor should ensure that the standards of processing and
treatment of solid waste as laid down in Schedule II of the SWM Rules

2016 are complied. The contractor also ensure that the various
parameters as laid down for processing technology particularly with
respect to treated adhered to the provision specified in the SWM Rule

20t6.

The tender for the above work has been accepted by the Board and

the contract agreement for the project has been finabzed.

c. Scientific dump site and development of Scientific Landfill at trenching
ground Hadapsar Pune.

The construction of the Sanitary Landfill is a mandatory
requirement and the specific terms and condition after the setup of the
processing plant specify that the operating processing facility should
provide for a secured Sanitary landfill. The disposal of the non-
degradable inert waste, processing rejects and residues from the waste

processing facilities of the existing 50 TPD piant of the Board and in the
100 TPD plant of the PMC will be catered for in the Sanitary Landfill.

The cost of expenditure involved in the project will be borne by the
PMC. As per the Joint Agreement with the PMC the Landfill site will be

utilized in the ratio of 7Oo/o (PMC) and. 3Oo/o (PCB).

d. Provision of Sanitary Landfill.

The Board is required to setup a common or stand-alone Sanitary
Landfill for the disposal of inert and residual waste from the processing
plant as well as untreatable inert waste permitted under the rules as

specified under Rule 22(9). The joint project proposed to be undertaken
will resolve from the said from existing 50 TPD processing plant of the
Board as well as from the proposed 100 TPD plant constructed at the site

for the PMC.
The Sanitary Landfitl has been planned and designed and is being

developed with proper documentation of construction plan as well as in a
closure plan in a phased manner. The advantage of the sanitary landfill
is the.same as it is located in the closed vicinity of the processing plant of
the nearby plot so as to form an integral part of the project. The buffer
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zorre of no development is being maintained around the pits of Sanitary

Landfill. It has been so planned so as to have waste inspection facility to

monitor waste to the landfiliing. As per Rule 22 of the swM Rules, 2016

the time for implementation of the Sanitary Landfill has been specified'

The work is in good Progress.
It has been pointed out in sub para (a) of the letter under reference

that this Board has started construction work of the Sanitary Landfill

site without obtaining Board.'s aulthorization.as regards with the

authorization from MPCB the following application have been submitted

to the MPCB Portal and the same is under consideration. The details are

as under:-

As requested in your letter dated o7.o3.2o24, this office has

arranged VC meeting on 22.03.224 for the discussion on the ongoing

project at the site of Trenching Ground, Hadapsar through the joint

Venture Of pMC and PCB. It is also requested that the follow up with the

MPCB',s Authorities for grant of early autltorization is awaited'

e. Operation and maintenance of the Scientific Landfill.

The work of construction of the sanitary Landfill will be completed

as per the contract and as per the detaile& drawing prepared by the

consultant appointed by the Board. The requisite maintenance of the

land fill will be carried out as specified in the SWM Rules' 2O16 and

action taken thereon under the operation maintenance contract'

f. Land Reclamation through Bio-mining'

In order to undertake the Bio-Mining project it is necessary to

undertake Land Reclamation by.way of Bio-Mining of the existing legacy

waste which has accumulated at the site so that the Scientific Landfill

work can be undertaken in its place. The tender for the work has been

already invited by the Board and necessary contract Agreement and the

Work Order has been issued. The expenditure involved for the project will

be borne by the Board. The legacy waste from the sanitary Landfill site

will be also be cleared by bio mining, in ad'dition to the legacy waste of

the trenching ground site.

UAN No. Application TlrPeSr
No.
1 MPCB-MSW AUTH-OOOOOOOBT4 MSW Authorization
) MPCB-M SW-AUTH - O OO O OOO9 87 SLF Authorization
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The project has been undertaken during the current financial year and

will be completed in the time bound manner.

The detail report in respect of the fire incident which occurred on

the site on Sth April, 2024 as asked for in sub para (1), (2),(3) and (5) of

the letter under reference are submitted as under.

Due to the present summer season and prevalence of severe

atmospheric heat, it regretted that a fire broke out on certain heaps of

rejects on 8th April , 2024. The staff of PCB fire brigade department

reached on site within next 20-30 min and before the fire brigade staff of
pMC who also responded shortly. A11 the staff of PCB were present on

front to control the fire, which includes Chief Health Superintendent,

Fire Brigade Superintendent, Astt. Executive Engineer (Electricals), Astt.

Executive Engineer (Civil) and Health Inspector.

It has been erronessly mentioned in sub para (2) that we have not

taken effective steps to avoid garbage burning and fire incidences issues

in the Cantonment area. As a matter of fact the eruption of fire on the

garbage bins was an occurrence purely due to high atmospheric

temperature this Board does not carry out burning of solid waste in

Cantonment Limits which has been banned.

The Board has received support from PMC fire brigade department

and solid waste department of the staff of the Board, but the fire spread

on a large scaie throughout all the heaps of rejects at trenching ground

which was causing to difficulty to control the fife and subdue the smoke.

We received consistent support from PMC only for initial two days and

after that no support was received from PMC, PCB Staff had taken

various measures to control fire at Trenching Ground like spraying of

water continuously, separation of waste heaps, removable of inflammable

materials etc. Needless to say that, PCB is regularly spraying water since

the start of summer season i.e. 0t.O3.2O24 but as it is noticed that this

year there is sudden temperature rise in environment, which has caused

the said fire incident due to adverse atmospheric conditions. At present

the fire has subsided.

The details of the emergency management plan as asked for under

sub para (3) have been undertaken as under

i. The Board has been providing a fire engine with a water tanker as a

stand by arrangement at the trenching ground site at the
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commencement ol the summer season and shall be maintained at the
site ti1l the end of the season. At the same time the existing circular
masonry tank in the trenching ground will be provided as a water
tank to make water available for quenching fire. In cases as and when
necessary the requisite water supply lines will be provided to
conveniently quench the fire as required. In locations where fire has

occurred and soil filling to block oxygen will be carried out'

The solid waste management works as mentioned above will resolved

to ensure compliance of all the SWM Rules 2OL6. Moreover, after the

completion of the above works there will be no accumulation of legacy

waste or inert waste at the site. The clearance of all such materials
shal1 ensure non accumulation of leachate problems and preventing
any fire incidents. The atmospheric condition of the surrounding
Municipal area as well as the Hadapsar Industrial Estate can be

earmarked in the Swachata P1an.

The Board going to provide for 06 Nos CCTV cameras at the site to
monitor incidents of the fire.

It is proposed to provide to utilize the existing machinery tank at the
site which will be made functional and provided for round the clock
water connection. At the same time arrangements for firefighting on
the tank is under process.

It is proposed to provide foggers at the site fo5 which their installation
at the site is being studied on technical point of view.

It is once again confirmed that the fire engine and the water tank lorry
shal1 be deputed exciusively at the trenching ground site for incidents
of fire. Provision is also being made for stalking of earth to block the
oxygen at the site to immediately take action on occurrence of fire.
The staff of the Board have also been allotted presently at the site for
frlling up the patches with soil where fires had occurred

V.

It has been specified under sub para (5) that this Board has dumped in
Cantonment area Solid Waste unscientifically without segregation which is not
correct. The NGO organization appointed by the Board namely Swach Pune
Seva Sahakari Sanstha Ltd. and Janwani have been strictly directed to
segregate the waste at the time of Door to Door Collection and cart the same to
the processing piant for processing.

It has been stated in the letter under reference that the burning /illega1
dumping unscientifically of solid waste in industrial area, the nuisance of Air

11.

111.

r.i.
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pollution was caused. This aspect has been totally misunderstood by the
tomplainants of the Magarpatta area under their complaint received by mail.
They have been suitably informed to remove such misunderstanding from thgir
minds as the area concerned is outside the Cantonment Limits. The copy of the

action taken so far by the Board and letter submitted by Mail to them is
enclosed.

In view of the detailed clarifications submitted above, the conclusions
arrived in the letter under reference that this Board has falled to comply with
the conditions prescribed in the MSW autLtortzation, provisions of the Air
(prevention and Control of Pollution) Act, 1981 and causing air pollution into
the environment. In view of the fact that this Board is complying with the
provisions of the SWM Rules, 2016, and having undertaken the basic Solid

Waste Management projects, the non-compliance of this Board is

misinterpreted.

In view of the forgoing it is requested that the proposed directions as

listed below may kindly be dropped.

a. Filing of prosecution against the persons who are responsible for the day

to day affairs of the Board under the provisions of the Air (Prevention and

Control of Pollution) Act, 1981 read with Environment (Protection) Act, 1986.

b. The Question of Non levy of Environmental compensation against the Board

may please be droPPed.

C. The non-submission of stringent action against the Board.

The ongoing Solid Waste Management projects already undertaken at the

site are the long term measures which have been'initiated by the Board to

achieve the target of an SWM site complying with all the regulations and

guidelines.

Your Sincerely

t,
IIiltl

\[^r- -FF
Chief Executive Offider

Pune Cantonment Board
(Subrat Pal)

Encl: Same as above
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Latitude : 18.528576 Longitude : 73.84838
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time PM10 PM2.5 SO2 CO OZONE NO NO2 NOX Remark
ug/m3 ug/m3 ug/m3 mg/m3 ug/m3 ug/m3 ug/m3 PPB

4/11/2024 21:00 74.92    12.51    72.52    0.68    73.66    0.74    53.78    27.71    
4/11/2024 22:00 109.87    48.67    75.21    0.90    51.61    0.90    100.15    51.97    
4/11/2024 23:00 124.29    54.57    77.94    0.60    46.93    2.72    118.39    63.24    

4/12/2024 0:00 109.62    48.55    79.55    0.87    21.45    13.36    172.34    99.96    
4/12/2024 1:00 102.02    45.45    79.49    1.08    32.16    31.77    173.37    115.26    
4/12/2024 2:00 113.41    50.13    30.18    0.40    47.87    14.23    77.46    51.39    
4/12/2024 3:00 110.50    48.92    36.54    0.49    20.52    3.50    66.35    36.83    
4/12/2024 4:00 93.45    42.42    26.27    0.35    16.64    5.61    52.03    30.89    
4/12/2024 5:00 85.50    38.68    16.02    0.35    14.09    6.44    55.12    33.17    
4/12/2024 6:00 80.98    36.82    10.01    0.39    8.84    6.96    62.29    37.43    
4/12/2024 7:00 76.13    34.84    7.99    0.82    10.54    16.97    68.65    48.88    
4/12/2024 8:00 75.41    34.54    7.44    0.97    11.99    30.12    96.62    73.84    
4/12/2024 9:00 84.31    38.19    6.15    0.86    21.12    16.01    154.27    92.64    

4/12/2024 10:00 91.28    41.05    8.05    0.72    39.04    1.44    83.52    44.21    
4/12/2024 11:00 92.04    41.36    15.38    0.66    54.97    5.09    80.64    45.82    
4/12/2024 12:00 88.15    39.77    19.43    0.35    64.33    10.94    50.51    34.77    
4/12/2024 13:00 78.60    35.85    20.71    0.31    71.58    1.53    40.93    22.22    
4/12/2024 14:00 72.66    33.41    13.41    0.22    97.42    1.72    34.45    19.76    
4/12/2024 15:00 70.74    32.62    9.79    0.29    99.48    2.00    39.35    21.77    
4/12/2024 16:00 72.60    33.38    8.54    0.37    106.73    1.97    44.89    24.64    
4/12/2024 17:00 73.41    33.72    9.46    0.26    101.41    2.05    33.66    18.84    
4/12/2024 18:00 74.46    34.15    9.89    0.32    105.45    1.97    42.61    23.45    
4/12/2024 19:00 78.27    35.72    8.98    0.35    102.60    1.46    45.42    24.51    
4/12/2024 20:00 85.79    38.79    11.13    0.48    66.93    1.52    62.58    33.53    

Min 70.74    12.51    6.15    0.22    8.84    0.74    33.66    18.84    
Date & Time 4/12/2024 15:00 4/11/2024 21:00 4/12/2024 9:00 4/12/2024 14:00 4/12/2024 6:00 4/11/2024 21:00 4/12/2024 17:00 4/12/2024 17:00

Max 124.29    54.57    79.55    1.08    106.73    31.77    173.37    115.26    
Date & Time 4/11/2024 23:00 4/11/2024 23:00 4/12/2024 0:00 4/12/2024 1:00 4/12/2024 16:00 4/12/2024 1:00 4/12/2024 1:00 4/12/2024 1:00

AVG 88.27    38.92    27.50    0.55    53.64    7.54    75.39    44.86    

Sampling Done By :
ENVEA INDIA PRIVATE LIMITED.

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Van No: MH01:EE2202 : Pune
Jamin society magarpatta near back wall
11-April-2024 to 12-April-2024

Annexure V Colly
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Latitude : 18.528576 Longitude : 73.84838
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time Benzene Toulene Ethylbenzene M+P Xylene Oxylene Remark
ug/m3 ug/m3 ug/m3 ug/m3 ug/m3

4/11/2024 21:00 7.91    12.75    4.64    4.77    3.02    
4/11/2024 22:00 5.29    17.55    6.14    6.51    4.07    
4/11/2024 23:00 3.90    16.84    4.39    7.92    4.19    
4/12/2024 0:00 2.24    14.71    2.78    8.23    4.01    
4/12/2024 1:00 2.46    14.71    3.25    8.58    4.11    
4/12/2024 2:00 4.41    15.29    3.87    7.19    5.50    
4/12/2024 3:00 5.40    16.72    3.66    8.94    5.25    
4/12/2024 4:00 2.75    5.47    1.51    1.70    1.07    
4/12/2024 5:00 4.03    10.85    2.66    3.28    2.59    
4/12/2024 6:00 6.39    25.33    4.74    8.29    7.25    
4/12/2024 7:00 4.50    15.97    3.14    6.51    4.76    
4/12/2024 8:00 5.36    12.36    2.32    8.13    3.74    
4/12/2024 9:00 6.11    12.37    2.32    7.58    3.47    

4/12/2024 10:00 4.61    9.80    1.88    5.85    2.76    
4/12/2024 11:00 6.58    21.25    5.96    12.47    8.87    
4/12/2024 12:00 5.22    21.95    11.04    14.79    8.10    
4/12/2024 13:00 6.15    28.83    4.79    13.95    7.21    
4/12/2024 14:00 2.63    6.19    13.69    10.77    9.57    
4/12/2024 15:00 2.86    11.80    46.41    30.24    20.63    
4/12/2024 16:00 2.31    15.99    6.10    8.71    5.30    
4/12/2024 17:00 6.31    14.49    2.47    6.73    3.28    
4/12/2024 18:00 6.22    9.65    2.61    4.47    1.99    
4/12/2024 19:00 10.83    8.14    1.63    3.14    1.55    
4/12/2024 20:00 9.81    7.02    1.54    3.09    1.59    

_
Min 2.24    5.47    1.51    1.70    1.07    

Date & Time 4/12/2024 0:00 4/12/2024 4:00 4/12/2024 4:00 4/12/2024 4:00 4/12/2024 4:00

Max 10.83    28.83    46.41    30.24    20.63    
Date & Time 4/12/2024 19:00 4/12/2024 13:00 4/12/2024 15:00 4/12/2024 15:00 4/12/2024 15:00

AVG 5.18    14.42    5.98    8.41    5.16    

Sampling Done By :
ENVEA INDIA PRIVATE LIMITED.

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Van No: MH01:EE2202 : Pune
Jamin society magarpatta near back wall
11-April-2024 to 12-April-2024
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Latitude : 18.528576 Longitude : 73.84838
Location Report Type: Mean
Date: Time Base: Hourly

Date & Time TEMPERATURE RH Solar Rad WS WD Rain Remark
°C % W/M² m/s degree mm

4/11/2024 21:00 29.92    42.11    49.40    1.55    346.78    0.00    
4/11/2024 22:00 29.12    42.75    41.54    1.05    351.07    0.00    
4/11/2024 23:00 28.56    42.87    40.11    1.33    353.00    0.00    
4/12/2024 0:00 27.94    42.93    38.05    1.13    290.79    0.00    
4/12/2024 1:00 26.73    46.12    35.29    1.21    233.17    0.00    
4/12/2024 2:00 23.38    45.31    77.31    2.13    292.91    0.00    
4/12/2024 3:00 26.97    51.79    37.61    0.52    209.69    0.00    
4/12/2024 4:00 26.01    57.28    39.53    1.15    282.67    0.00    
4/12/2024 5:00 25.01    62.08    44.20    1.37    242.01    0.00    
4/12/2024 6:00 23.84    62.13    33.63    0.52    220.28    0.00    
4/12/2024 7:00 23.10    61.58    21.41    1.28    155.65    0.00    
4/12/2024 8:00 25.19    63.05    37.42    0.66    189.23    0.00    
4/12/2024 9:00 26.47    58.83    39.94    0.67    207.44    0.00    

4/12/2024 10:00 28.32    51.56    44.01    0.68    61.82    0.00    
4/12/2024 11:00 30.07    44.90    50.48    0.31    45.11    0.00    
4/12/2024 12:00 32.08    34.88    102.17    1.78    81.82    0.00    
4/12/2024 13:00 33.84    30.39    187.39    1.15    89.96    0.00    
4/12/2024 14:00 34.48    29.02    156.24    0.23    72.78    0.00    
4/12/2024 15:00 34.84    28.17    134.68    1.43    70.70    0.00    
4/12/2024 16:00 35.42    27.01    126.71    0.96    118.68    0.00    
4/12/2024 17:00 35.07    26.23    112.86    2.22    350.28    0.00    
4/12/2024 18:00 34.13    27.56    73.88    2.34    347.04    0.00    
4/12/2024 19:00 32.26    29.77    51.21    3.28    346.25    0.00    
4/12/2024 20:00 30.96    26.97    43.00    2.95    348.06    0.00    

_
Min 23.10    26.23    21.41    0.23    45.11    0.00    

Date & Time 4/12/2024 7:00 4/12/2024 17:00 4/12/2024 7:00 4/12/2024 14:00 4/12/2024 11:00 4/11/2024 21:00

Max 35.42    63.05    187.39    3.28    353.00    0.00    
Date & Time 4/12/2024 16:00 4/12/2024 8:00 4/12/2024 13:00 4/12/2024 19:00 4/11/2024 23:00 4/11/2024 21:00

AVG 29.32    43.14    67.42    1.33    221.13    0.00    

Sampling Done By :
ENVEA INDIA PRIVATE LIMITED.

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Van No: MH01:EE2202 : Pune
Jamin society magarpatta near back wall
11-April-2024 to 12-April-2024
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Latitude : 18.509715 Longitude : 73.922029
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time PM10 PM2.5 SO2 CO OZONE NO NO2 NOX Remark
ug/m3 ug/m3 ug/m3 mg/m3 ug/m3 ug/m3 ug/m3 PPB

5/15/2024 14:00 30.37    15.69    0.00    0.40    66.26    38.47    20.36    0.81    
5/15/2024 15:00 28.20    14.95    0.00    0.37    65.49    27.48    14.06    0.11    
5/15/2024 16:00 27.28    14.64    0.00    0.38    66.82    30.59    15.78    0.24    
5/15/2024 17:00 29.84    15.51    9.69    0.40    58.13    37.14    19.41    0.49    
5/15/2024 18:00 39.65    18.84    17.27    0.44    57.26    66.39    35.16    1.08    
5/15/2024 19:00 48.72    21.92    13.87    1.16    22.14    152.04    90.73    14.57    
5/15/2024 20:00 65.38    27.59    7.21    1.93    10.16    198.00    151.75    60.72    
5/15/2024 21:00 105.12    41.10    2.93    1.02    62.50    76.23    40.41    1.22    
5/15/2024 22:00 107.62    41.95    2.21    0.88    72.71    79.59    42.51    1.64    
5/15/2024 23:00 111.40    43.24    3.28    0.93    47.33    80.90    42.81    1.17    
5/16/2024 0:00 101.09    39.73    10.52    0.85    32.95    139.12    74.64    2.93    
5/16/2024 1:00 86.23    34.68    12.01    0.56    53.50    65.95    35.81    2.18    
5/16/2024 2:00 61.40    26.24    4.25    0.44    53.13    57.98    32.19    2.86    
5/16/2024 3:00 54.58    23.92    2.22    0.39    50.70    59.42    37.87    9.00    
5/16/2024 4:00 53.64    23.60    1.43    0.35    63.38    43.35    23.01    0.93    
5/16/2024 5:00 47.91    21.65    5.90    0.43    51.92    46.19    25.03    1.60    
5/16/2024 6:00 43.13    20.02    11.73    0.48    32.87    70.20    45.39    11.36    
5/16/2024 7:00 48.50    21.85    17.03    0.53    32.78    132.34    73.42    5.82    
5/16/2024 8:00 42.68    19.87    11.76    0.54    36.17    83.82    48.03    5.77    
5/16/2024 9:00 41.50    19.47    7.00    0.56    38.20    91.17    49.92    3.34    

5/16/2024 10:00 47.90    21.65    6.39    0.67    51.68    79.26    42.41    1.73    
5/16/2024 11:00 54.64    23.94    6.42    0.68    58.87    69.48    36.64    0.92    
5/16/2024 12:00 57.29    24.84    6.75    0.63    124.15    51.33    26.74    0.40    
5/16/2024 13:00 58.22    25.15    12.02    0.55    42.04    120.19    64.44    2.54    

_
Min 27.28    14.64    0.00    0.35    10.16    27.48    14.06    0.11    

Date & Time 5/15/2024 16:00 5/15/2024 16:00 5/15/2024 14:00 5/16/2024 4:00 5/15/2024 20:00 5/15/2024 15:00 5/15/2024 15:00 5/15/2024 15:00

Max 111.40    43.24    17.27    1.93    124.15    198.00    151.75    60.72    
Date & Time 5/15/2024 23:00 5/15/2024 23:00 5/15/2024 18:00 5/15/2024 20:00 5/16/2024 12:00 5/15/2024 20:00 5/15/2024 20:00 5/15/2024 20:00

AVG 58.01    25.09    7.16    0.65    52.13    79.03    45.36    5.56    

ENVEA INDIA PRIVATE LIMITED.

Van No: MH01:EE2202 : Pune

15-May-2024 to 16-May-2024
Jasminium Society Magarapatta Hadpsar Pune

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Sampling Done By :
Remark :
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Latitude : 18.51 Longitude : 73.92
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time Benzene Toulene Ethylbenzene M+P Xylene Oxylene Remark
ug/m3 ug/m3 ug/m3 ug/m3 ug/m3

5/15/2024 14:00 6.47    11.43    13.42    6.16    3.56    
5/15/2024 15:00 13.04    20.49    22.99    11.05    6.65    
5/15/2024 16:00 20.83    31.69    41.28    16.68    10.77    
5/15/2024 17:00 10.70    19.08    18.58    11.07    6.29    
5/15/2024 18:00 10.53    22.91    21.78    11.26    7.01    
5/15/2024 19:00 22.28    40.49    92.59    19.73    13.74    
5/15/2024 20:00 22.12    40.27    79.23    20.77    19.83    
5/15/2024 21:00 17.48    34.19    56.18    17.60    25.42    
5/15/2024 22:00 11.26    18.59    31.96    10.21    8.02    
5/15/2024 23:00 8.45    14.29    24.26    7.88    5.84    
5/16/2024 0:00 9.81    21.35    36.68    12.14    8.14    
5/16/2024 1:00 13.25    30.86    60.06    16.82    11.21    
5/16/2024 2:00 8.93    20.43    40.67    11.10    6.87    
5/16/2024 3:00 3.23    7.44    13.21    3.90    2.17    
5/16/2024 4:00 1.81    4.27    7.39    2.25    1.24    
5/16/2024 5:00 1.21    3.02    5.23    1.64    0.91    
5/16/2024 6:00 6.47    14.57    30.63    8.50    4.81    
5/16/2024 7:00 12.16    28.20    63.31    15.16    9.98    
5/16/2024 8:00 11.56    25.91    59.50    13.67    8.68    
5/16/2024 9:00 4.67    10.67    22.05    5.47    3.07    

5/16/2024 10:00 2.69    5.93    9.94    2.91    1.68    
5/16/2024 11:00 3.48    7.14    13.03    3.59    2.01    
5/16/2024 12:00 6.56    24.11    8.46    8.14    6.95    
5/16/2024 13:00 4.51    17.17    3.44    6.27    5.14    

_
Min 1.21    3.02    3.44    1.64    0.91    

Date & Time 5/16/2024 5:00 5/16/2024 5:00 5/16/2024 13:00 5/16/2024 5:00 5/16/2024 5:00

Max 22.28    40.49    92.59    20.77    25.42    
Date & Time 5/15/2024 19:00 5/15/2024 19:00 5/15/2024 19:00 5/15/2024 20:00 5/15/2024 21:00

AVG 9.73    19.77    32.33    10.17    7.50    

ENVEA INDIA PRIVATE LIMITED.

Van No: MH01:EE2202 : Pune
Jasminium Society Magarapatta Hadpsar Pune
15-May-2024 to 16-May-2024

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Sampling Done By :
Remark :
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Latitude : 18.509715 Longitude : 73.922029
Location Report Type: Mean
Date: Time Base: Hourly

Date & Time TEMPERATURE RH Solar Rad WS WD Rain Remark
°C % W/M² m/s degree mm

5/15/2024 14:00 24.20    58.97    80.06    0.97    39.43    0.00    
5/15/2024 15:00 23.78    61.68    79.85    1.04    39.04    0.00    
5/15/2024 16:00 23.39    63.66    78.43    0.52    36.22    0.00    
5/15/2024 17:00 22.97    67.69    79.09    1.03    45.70    0.00    
5/15/2024 18:00 22.78    67.34    78.96    0.62    45.59    0.00    
5/15/2024 19:00 23.00    65.20    79.43    0.56    334.50    0.00    
5/15/2024 20:00 23.40    62.06    79.94    0.89    9.62    0.00    
5/15/2024 21:00 24.49    57.62    87.60    0.81    19.69    0.00    
5/15/2024 22:00 25.82    56.16    105.12    0.84    348.12    0.00    
5/15/2024 23:00 27.28    57.44    121.54    0.79    343.37    0.00    
5/16/2024 0:00 29.22    54.90    138.49    0.36    286.12    0.00    
5/16/2024 1:00 30.71    44.92    135.95    0.80    315.19    0.00    
5/16/2024 2:00 33.15    18.61    120.60    2.20    311.30    0.00    
5/16/2024 3:00 25.03    34.28    94.55    1.39    305.28    0.00    
5/16/2024 4:00 27.65    29.82    144.88    1.40    323.95    0.00    
5/16/2024 5:00 26.10    25.84    27.07    2.98    348.70    0.00    
5/16/2024 6:00 22.15    21.23    34.56    0.25    272.78    0.00    
5/16/2024 7:00 30.52    22.85    44.34    4.33    349.33    0.00    
5/16/2024 8:00 28.93    27.14    66.20    2.77    295.57    0.00    
5/16/2024 9:00 34.85    18.21    155.69    2.94    243.15    0.00    

5/16/2024 10:00 35.41    17.89    152.48    3.21    234.55    0.00    
5/16/2024 11:00 35.57    18.26    139.53    3.48    236.52    0.00    
5/16/2024 12:00 35.39    18.36    129.24    2.86    251.82    0.00    
5/16/2024 13:00 34.72    19.79    118.90    3.09    278.60    0.00    

_
Min 22.15    17.89    27.07    0.25    9.62    0.00    

Date & Time 5/16/2024 6:00 5/16/2024 10:00 5/16/2024 5:00 5/16/2024 6:00 5/15/2024 20:00 5/15/2024 14:00

Max 35.57    67.69    155.69    4.33    349.33    0.00    
Date & Time 5/16/2024 11:00 5/15/2024 17:00 5/16/2024 9:00 5/16/2024 7:00 5/16/2024 7:00 5/15/2024 14:00

AVG 27.94    41.25    98.85    1.67    221.42    0.00    

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Jasminium Society Magarapatta Hadpsar Pune

Remark :
Sampling Done By :

ENVEA INDIA PRIVATE 
.

Van No: MH01:EE2202 : Pune

15-May-2024 to 16-May-2024
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Latitude : 18.509715 Longitude : 73.922029
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time PM10 PM2.5 SO2 CO OZONE NO NO2 NOX Remark
ug/m3 ug/m3 ug/m3 mg/m3 ug/m3 ug/m3 ug/m3 PPB

6/8/2024 11:00 52.57    23.23    14.13    0.43    23.72    13.53    7.81    0.92    
6/8/2024 12:00 57.74    24.99    4.45    0.55    29.01    13.62    7.73    0.76    
6/8/2024 13:00 50.01    22.36    3.68    0.55    32.23    15.30    8.44    0.56    
6/8/2024 14:00 54.46    23.88    4.49    0.46    41.03    16.48    9.27    0.82    
6/8/2024 15:00 53.68    23.61    6.77    0.37    36.73    16.41    9.37    0.99    
6/8/2024 16:00 48.72    21.92    13.27    0.28    31.56    19.15    10.49    0.91    
6/8/2024 17:00 51.02    22.71    3.50    0.25    36.36    27.25    14.74    0.64    
6/8/2024 18:00 57.32    24.83    3.32    0.26    46.37    13.64    7.43    0.38    
6/8/2024 19:00 41.16    19.35    2.39    0.40    43.85    16.32    9.14    0.77    
6/8/2024 20:00 39.43    18.77    4.09    0.49    19.44    33.10    20.16    3.58    
6/8/2024 21:00 38.84    18.57    11.74    0.61    27.56    29.50    15.96    0.69    
6/8/2024 22:00 29.89    15.53    9.57    0.69    21.69    24.89    13.25    3.21    
6/8/2024 23:00 30.25    15.65    9.47    0.68    19.89    18.99    9.92    1.60    
6/9/2024 0:00 30.71    15.80    9.96    0.42    34.87    19.65    10.88    1.31    
6/9/2024 1:00 23.29    13.28    3.51    0.33    39.61    18.27    9.74    0.91    
6/9/2024 2:00 18.02    11.48    1.08    0.33    32.56    22.46    11.74    2.07    
6/9/2024 3:00 20.10    12.19    2.43    0.38    28.70    19.14    10.22    0.19    
6/9/2024 4:00 19.51    11.99    8.13    0.37    30.32    18.17    9.77    0.36    
6/9/2024 5:00 17.90    11.45    5.05    0.37    31.52    15.22    7.99    1.50    
6/9/2024 6:00 27.15    14.59    5.41    0.34    23.55    19.67    10.48    0.52    
6/9/2024 7:00 19.07    11.85    3.73    0.33    22.36    21.00    11.29    0.38    
6/9/2024 8:00 15.36    10.58    3.71    0.39    18.53    30.88    17.33    1.33    
6/9/2024 9:00 20.17    12.22    5.12    0.49    16.27    30.26    19.32    4.37    

6/9/2024 10:00 27.55    14.73    5.68    0.58    18.44    22.91    14.61    3.29    
_

Min 15.36    10.58    1.08    0.25    16.27    13.53    7.43    0.19    
Date & Time 6/9/2024 8:00 6/9/2024 8:00 6/9/2024 2:00 6/8/2024 17:00 6/9/2024 9:00 6/8/2024 11:00 6/8/2024 18:00 6/9/2024 3:00

Max 57.74    24.99    14.13    0.69    46.37    33.10    20.16    4.37    
Date & Time 6/8/2024 12:00 6/8/2024 12:00 6/8/2024 11:00 6/8/2024 22:00 6/8/2024 18:00 6/8/2024 20:00 6/8/2024 20:00 6/9/2024 9:00

AVG 35.16    17.32    6.03    0.43    29.42    20.66    11.55    1.34    

ENVEA INDIA PRIVATE LIMITED.

Van No: MH01:EE2202 : Pune

08-June-2024 to 09-June-2024
Jasmine society,Magarpatta,Hadapsar,Pune

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Sampling Done By :
Remark :
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Latitude : 18.51 Longitude : 73.92
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time Benzene Toulene Ethylbenzene M+P Xylene Oxylene Remark
ug/m3 ug/m3 ug/m3 ug/m3 ug/m3

6/8/2024 11:00 1.82    5.69    8.72    2.36    2.24    
6/8/2024 12:00 1.42    3.40    6.39    1.29    1.67    
6/8/2024 13:00 1.23    3.75    6.80    1.35    2.33    
6/8/2024 14:00 1.33    4.27    7.60    1.49    2.30    
6/8/2024 15:00 2.04    7.05    12.69    2.47    2.00    
6/8/2024 16:00 1.98    7.49    14.04    2.60    1.75    
6/8/2024 17:00 3.29    11.48    18.90    4.12    2.73    
6/8/2024 18:00 1.21    4.70    8.15    1.68    1.92    
6/8/2024 19:00 0.58    1.87    3.81    0.74    0.76    
6/8/2024 20:00 1.98    6.62    11.07    2.38    2.02    
6/8/2024 21:00 2.85    10.27    15.38    3.85    3.70    
6/8/2024 22:00 2.45    7.03    11.51    2.55    2.05    
6/8/2024 23:00 2.54    7.59    10.59    2.51    3.45    
6/9/2024 0:00 1.40    5.11    7.73    1.71    2.27    
6/9/2024 1:00 0.79    2.74    4.83    0.99    0.88    
6/9/2024 2:00 0.79    2.67    5.06    0.98    0.92    
6/9/2024 3:00 5.25    15.00    21.20    5.45    4.62    
6/9/2024 4:00 4.05    13.56    18.61    4.83    4.90    
6/9/2024 5:00 2.49    6.77    10.47    2.38    1.73    
6/9/2024 6:00 1.52    3.93    6.67    1.40    1.17    
6/9/2024 7:00 1.06    2.37    4.89    0.91    0.74    
6/9/2024 8:00 1.21    2.49    5.17    0.96    0.82    
6/9/2024 9:00 0.43    1.10    2.12    0.44    0.43    

6/9/2024 10:00 0.48    1.19    2.37    0.48    0.45    
_

Min 0.43    1.10    2.12    0.44    0.43    
Date & Time 6/9/2024 9:00 6/9/2024 9:00 6/9/2024 9:00 6/9/2024 9:00 6/9/2024 9:00

Max 5.25    15.00    21.20    5.45    4.90    
Date & Time 6/9/2024 3:00 6/9/2024 3:00 6/9/2024 3:00 6/9/2024 3:00 6/9/2024 4:00

AVG 1.84    5.76    9.37    2.08    1.99    

ENVEA INDIA PRIVATE LIMITED.

Van No: MH01:EE2202 : Pune
Jasmine society,Magarpatta,Hadapsar,Pune
08-June-2024 to 09-June-2024

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Sampling Done By :
Remark :
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Latitude : 18.509715 Longitude : 73.922029
Location Report Type: Mean
Date: Time Base: Hourly

Date & Time TEMPERATURE RH Solar Rad WS WD Rain Remark
°C % W/M² m/s degree mm

6/8/2024 11:00 27.46    88.58    19.92    2.95    247.80    0.00    
6/8/2024 12:00 26.36    86.12    20.54    3.12    240.22    0.00    
6/8/2024 13:00 25.66    82.72    19.79    1.09    207.42    0.00    
6/8/2024 14:00 24.89    63.72    19.02    1.54    216.38    0.00    
6/8/2024 15:00 24.20    63.76    18.08    1.64    247.18    0.00    
6/8/2024 16:00 23.57    58.58    18.45    0.92    151.54    0.00    
6/8/2024 17:00 23.55    82.20    16.55    1.47    138.00    0.00    
6/8/2024 18:00 23.86    83.31    14.92    1.68    211.39    0.00    
6/8/2024 19:00 22.73    90.03    14.42    1.39    114.74    0.00    
6/8/2024 20:00 22.87    74.29    17.37    2.18    259.23    0.00    
6/8/2024 21:00 23.80    85.04    20.88    2.53    267.81    0.00    
6/8/2024 22:00 26.65    76.10    33.83    1.97    256.13    0.00    
6/8/2024 23:00 28.96    68.00    69.10    1.23    220.26    0.00    
6/9/2024 0:00 31.67    71.22    126.24    1.20    38.50    0.00    
6/9/2024 1:00 32.66    90.34    148.93    1.27    91.06    0.00    
6/9/2024 2:00 33.11    86.24    148.99    0.85    122.30    0.00    
6/9/2024 3:00 33.73    85.25    132.05    0.95    217.25    0.00    
6/9/2024 4:00 34.51    93.93    110.90    1.18    203.29    0.00    
6/9/2024 5:00 34.45    86.20    86.83    1.48    156.17    0.00    
6/9/2024 6:00 33.04    94.69    52.36    1.36    155.98    0.00    
6/9/2024 7:00 29.33    93.47    20.73    2.06    75.14    0.00    
6/9/2024 8:00 28.42    93.31    20.33    0.28    47.19    0.00    
6/9/2024 9:00 32.71    89.18    68.88    2.34    105.52    0.00    

6/9/2024 10:00 32.25    85.25    41.61    2.74    95.73    0.00    
_

Min 22.73    58.58    14.42    0.28    38.50    0.00    
Date & Time 6/8/2024 19:00 6/8/2024 16:00 6/8/2024 19:00 6/9/2024 8:00 6/9/2024 0:00 6/8/2024 11:00

Max 34.51    94.69    148.99    3.12    267.81    0.00    
Date & Time 6/9/2024 4:00 6/9/2024 6:00 6/9/2024 2:00 6/8/2024 12:00 6/8/2024 21:00 6/8/2024 11:00

AVG 28.35    82.15    52.53    1.64    170.26    0.00    

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Jasmine society,Magarpatta,Hadapsar,Pune

Remark :
Sampling Done By :

ENVEA INDIA PRIVATE 
.

Van No: MH01:EE2202 : Pune

08-June-2024 to 09-June-2024
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Latitude : 18.509715 Longitude : 73.922029
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time PM10 PM2.5 SO2 CO OZONE NO NO2 NOX Remark
ug/m3 ug/m3 ug/m3 mg/m3 ug/m3 ug/m3 ug/m3 PPB

7/15/2024 21:00 65.71    27.71    8.67    0.30    10.42    3.15    101.50    55.03    
7/15/2024 22:00 45.39    20.80    1.47    0.31    7.24    1.27    86.27    45.70    
7/15/2024 23:00 62.16    26.50    6.65    0.49    5.61    0.94    59.68    31.54    
7/16/2024 0:00 112.07    43.46    5.69    0.90    5.64    2.42    65.87    35.84    
7/16/2024 1:00 147.94    55.66    5.32    0.93    7.59    1.85    76.14    40.87    
7/16/2024 2:00 55.54    24.24    2.14    0.47    10.28    1.30    71.07    37.49    
7/16/2024 3:00 41.30    19.40    5.55    0.57    10.77    6.85    98.39    56.86    
7/16/2024 4:00 43.92    20.30    5.95    0.59    11.73    9.06    5.94    7.23    
7/16/2024 5:00 53.92    23.69    2.10    0.62    12.49    9.15    5.93    7.15    
7/16/2024 6:00 41.28    19.40    5.56    0.75    13.51    9.09    5.96    7.08    
7/16/2024 7:00 28.24    14.96    7.89    0.83    10.52    1.29    25.60    14.02    
7/16/2024 8:00 41.69    19.53    3.98    0.77    7.45    1.29    31.37    17.04    
7/16/2024 9:00 72.75    30.09    1.16    0.71    11.05    2.78    42.23    23.91    

7/16/2024 10:00 69.30    28.92    2.33    0.71    15.80    1.75    38.17    20.66    
7/16/2024 11:00 48.16    21.74    7.46    0.71    25.17    1.68    98.11    52.22    
7/16/2024 12:00 32.95    16.56    9.23    0.67    10.13    9.13    5.87    7.23    
7/16/2024 13:00 23.06    13.20    2.84    0.58    6.79    9.18    5.88    7.03    
7/16/2024 14:00 28.15    14.93    0.53    0.68    6.97    9.08    5.90    7.07    
7/16/2024 15:00 38.26    13.30    7.27    0.67    5.71    8.79    18.78    14.82    
7/16/2024 16:00 41.54    10.96    9.39    0.87    6.63    7.56    32.49    22.15    
7/16/2024 17:00 51.74    9.29    1.46    0.85    9.80    10.59    32.18    24.41    
7/16/2024 18:00 44.30    9.10    3.70    0.86    13.31    9.39    32.54    23.64    
7/16/2024 19:00 52.21    10.32    5.33    0.79    14.19    4.91    18.39    12.76    
7/16/2024 20:00 49.77    14.96    10.23    0.57    10.42    7.36    21.75    15.87    

_
Min 23.06    9.10    0.53    0.30    5.61    0.94    5.87    7.03    

Date & Time 7/16/2024 13:00 7/16/2024 18:00 7/16/2024 14:00 7/15/2024 21:00 7/15/2024 23:00 7/15/2024 23:00 7/16/2024 12:00 7/16/2024 13:00

Max 147.94    55.66    10.23    0.93    25.17    10.59    101.50    56.86    
Date & Time 7/16/2024 1:00 7/16/2024 1:00 7/16/2024 20:00 7/16/2024 1:00 7/16/2024 11:00 7/16/2024 17:00 7/15/2024 21:00 7/16/2024 3:00

AVG 53.81    21.21    5.08    0.68    10.38    5.41    41.08    24.48    

ENVEA INDIA PRIVATE LIMITED.

Van No: MH01:EE2202 : Pune

15-July-2024 to 16-July-2024
Jasmine society,Magarpatta,Hadapsar,Pune

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Sampling Done By :
Remark :
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Latitude : 18.51 Longitude : 73.92
Location : Report Type: Mean
Date: Time Base: Hourly

Date & Time Benzene Toulene Ethylbenzene M+P Xylene Oxylene Remark
ug/m3 ug/m3 ug/m3 ug/m3 ug/m3

7/15/2024 21:00 1.61    6.68    0.90    2.67    1.24    
7/15/2024 22:00 1.63    5.29    0.73    2.04    0.99    
7/15/2024 23:00 2.86    9.04    1.29    4.13    2.37    
7/16/2024 0:00 4.53    14.97    2.33    7.64    4.34    
7/16/2024 1:00 4.30    16.04    2.60    8.42    4.56    
7/16/2024 2:00 3.42    14.69    2.68    8.67    4.11    
7/16/2024 3:00 3.94    16.93    3.69    9.74    4.42    
7/16/2024 4:00 4.29    17.87    2.90    9.26    4.32    
7/16/2024 5:00 4.45    19.39    3.38    9.73    4.56    
7/16/2024 6:00 2.78    11.59    2.19    6.06    2.79    
7/16/2024 7:00 2.75    9.39    1.60    5.46    2.53    
7/16/2024 8:00 2.45    8.93    1.66    5.20    2.61    
7/16/2024 9:00 1.75    5.09    1.14    3.57    1.71    

7/16/2024 10:00 7.18    19.97    2.61    7.45    3.64    
7/16/2024 11:00 5.70    13.84    3.18    5.76    3.36    
7/16/2024 12:00 6.11    15.94    3.96    7.67    4.26    
7/16/2024 13:00 5.62    15.78    3.90    8.10    4.53    
7/16/2024 14:00 4.69    13.74    3.56    7.26    3.97    
7/16/2024 15:00 4.80    12.73    3.24    6.58    3.47    
7/16/2024 16:00 3.77    10.07    2.30    4.78    2.58    
7/16/2024 17:00 2.64    7.33    1.55    3.26    1.75    
7/16/2024 18:00 2.26    6.84    1.42    2.98    1.62    
7/16/2024 19:00 3.06    9.13    2.45    3.94    2.44    
7/16/2024 20:00 2.46    8.60    1.73    4.20    2.14    

_
Min 1.61    5.09    0.73    2.04    0.99    

Date & Time 7/15/2024 21:00 7/16/2024 9:00 7/15/2024 22:00 7/15/2024 22:00 7/15/2024 22:00

Max 7.18    19.97    3.96    9.74    4.56    
Date & Time 7/16/2024 10:00 7/16/2024 10:00 7/16/2024 12:00 7/16/2024 3:00 7/16/2024 1:00

AVG 3.71    12.08    2.37    6.02    3.10    

ENVEA INDIA PRIVATE LIMITED.

Van No: MH01:EE2202 : Pune
Jasmine society,Magarpatta,Hadapsar,Pune
15-July-2024 to 16-July-2024

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Sampling Done By :
Remark :
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Latitude : 18.509715 Longitude : 73.922029
Location Report Type: Mean
Date: Time Base: Hourly

Date & Time TEMPERATURE RH Solar Rad WS WD Rain Remark
°C % W/M² m/s degree mm

7/15/2024 21:00 25.46    73.13    89.47    2.86    263.80    0.00    
7/15/2024 22:00 25.09    70.16    90.71    2.90    271.15    0.00    
7/15/2024 23:00 25.13    76.28    85.44    2.88    272.43    0.00    
7/16/2024 0:00 25.13    73.33    80.27    2.95    273.61    0.00    
7/16/2024 1:00 24.98    67.75    88.88    2.88    272.90    0.00    
7/16/2024 2:00 24.79    70.38    91.07    2.77    273.25    0.00    
7/16/2024 3:00 24.87    71.25    94.64    2.78    270.32    0.00    
7/16/2024 4:00 24.96    70.23    92.67    2.78    267.05    0.00    
7/16/2024 5:00 24.86    68.14    93.33    2.81    267.45    0.00    
7/16/2024 6:00 24.79    69.82    92.12    2.73    268.40    0.00    
7/16/2024 7:00 24.84    73.09    87.67    2.72    268.84    0.00    
7/16/2024 8:00 25.34    69.59    88.94    2.69    264.61    0.00    
7/16/2024 9:00 26.06    62.53    92.44    2.49    255.02    0.00    

7/16/2024 10:00 26.81    60.24    96.25    2.20    243.16    0.00    
7/16/2024 11:00 27.54    59.02    101.18    1.85    229.65    0.00    
7/16/2024 12:00 28.21    61.44    101.89    1.70    224.12    0.00    
7/16/2024 13:00 29.01    61.69    106.80    1.96    215.16    0.00    
7/16/2024 14:00 28.46    66.46    103.68    2.35    221.10    0.00    
7/16/2024 15:00 28.10    66.51    106.52    2.50    224.90    0.00    
7/16/2024 16:00 27.53    67.43    113.33    2.61    229.38    0.00    
7/16/2024 17:00 26.51    69.67    122.97    2.64    225.86    0.00    
7/16/2024 18:00 26.40    64.48    109.84    2.63    223.98    0.00    
7/16/2024 19:00 26.32    71.51    104.89    2.60    229.02    0.00    
7/16/2024 20:00 27.08    46.38    48.21    2.61    269.89    0.00    

_
Min 24.79    46.38    48.21    1.70    215.16    0.00    

Date & Time 7/16/2024 2:00 7/16/2024 20:00 7/16/2024 20:00 7/16/2024 12:00 7/16/2024 13:00 7/15/2024 21:00

Max 29.01    76.28    122.97    2.95    273.61    0.00    
Date & Time 7/16/2024 13:00 7/15/2024 23:00 7/16/2024 17:00 7/16/2024 0:00 7/16/2024 0:00 7/15/2024 21:00

AVG 26.18    67.10    95.13    2.58    251.04    0.00    

MAHARASHTRA POLLUTION CONTROL BOARD
MOBILE VAN AMBIENT AIR MONITORING

Jasmine society,Magarpatta,Hadapsar,Pune

Remark :
Sampling Done By :
ENVEA INDIA PRIVATE 

.

Van No: MH01:EE2202 : Pune

15-July-2024 to 16-July-2024

36


	Data_1
	Data_2
	Data_3
	Data_1
	Data_2
	Data_3
	Data_1
	Data_2
	Data_3
	Data_1
	Data_2
	Data_3

